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[Shrimati Mamida Habibullah] 
every grain of surplus which the producers 
wish to sell. A price should be so fixed that 
the cost of modern cultivation is ensured 
leaving enough per acre of production for the 
peasant to be able to improve and maintain his 
technique. 

Napoleon once said that "an army marches 
on its stomach". What we should realise is that 
a nation lives on its stomach. Therefore, it is 
important that by cutting out the middlemen, 
the nation should be not only the collector but 
the distributor of its own food. Societies and 
groups of producers drawn from the rural 
peasantry and their close city associates should 
be in charge of the distribution system through 
popular public agencies. If an army has to live 
on its stomach, is it not logical that the people 
of our country should not have to look over 
their shoulders for food but that the food 
should come forward to them wherever they 
are ? This should be the guiding principle of 
the distribution system. 

Every mohalia and every village should 
have food easily supplied to them,, food that 
has been collected through block, city and 
district centres. It should constitute both fresh 
rations and cereals which have been well 
stored in good store-houses and cold storages. 

To summarise then, the means of production 
should be made available to every peasant at 
the cheapest and easiest rates. His produce 
should be collected and distributed by 
agencies of the people and not purely of 
officials. 

The cost of electricity, water, fertilizer and 
seed should be kept at the minimum, as near 
as possible to the level of no profit and no 
loss. Only thus can we serve the people and 
fulfill the spirit of the 20-point programme. 

Only yesterday our Prime Minister has 
again stated quite clearly that there must be a 
proper balance In the implementation of the 
20-point programme. The imbalances in our 
rural economy have been mainly responsible 
for our imbalance between city and village 
leading to the poverty of the peasantry and the 
over-prosperity of the entrepreneurs. 

Sir, I am quite confident that In the present 
atmosphere of hope and the cooperative mood 
of the people, if our competent and far-sighted 
Government could bring about a complete 
transformation not only in the agricultural 
pattern hut in the cost of inputs, collection and 
distribution, with broad participation of the 
people and bring about a change from top to 
bottom in depth, then there is every indication 
lhat by changing the pattern of village 
economy, we can achieve our    cherished   
goal    of 

garibi hatao. Therefore, while supporting this 
Resolution, I would like to conclude by saying 
in all humility and with a note of 
courage : 

 
Once again, 1 thank you. 
MR. DEPUTY CHAIRMAN : The House 

stands adjourned till 2.45 P.M. 
The House then adjourned for 

lunch at six minutes past one of the 
clock. 

The House reassembled after lunch at forty-
seven minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

RESOLUTION RE. ENSURING REMU-
NERATIVE PRICES FOR AGRICUL-

TURAL PRODUCE AND MAINTAINING 
PARITY IN PRICES BETWEEN 

AGRICULTURAL PRODUCE AND 
INDUSTRIAL  GOODS— Contd. 
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SHRI     R.     NARASIMHA       REDDY 
(Andhra Pradesh) :   Mr.    Deputy    Chair-
man, Sir, though this Resolution concerns 
agriculture only, I look upon this Resolution 
as one dealing with  the entire economy of this 
country.   When we look at the basic 
foundations of the present economy,  the   
agricultural   economy  in    our country, I feel 
that there is a grave imbalance in the entire 
economy. There are grave distortions.   In the 
Resolution itself, it has been clearly stated that 
there    are disparities between the prices of 
the agricultural  products and  the  prices of    
the industrial products, between the prices of 
the   agricultural  products   and   the  prices of 
the inputs and between the price which the 
producer gets and the price which the 
consumer is made to pay. Sir, if we super-
ficially look at all these factors, we may not 
see any grave danger to our economy. But 
when we look deep into it, we see that this 
poses a real danger to the entire economy.   
The experience of many countries in the West  
and in the East has  shown that neglect of 
agriculture, neglect of the agriculture  
economy,   has   proved   ruinous to these 
nations. We should have learnt the lesson   
from  these  nations.    But  unfortunately for 
this country, we have not, so far, learnt the 
lesson.    How can the    industry thrive in a 
country in which    the agricultural economy is 
still at its   lowest ebb ?    Please look at the 
picture in    the country.    Even  today,   if you   
go to  the villages, the villages are found to be 
sinking,  economically,  socially  and  
culturally. But the    cities    are    thriving.   
They    are thriving and growing at the 
expense of the village  economy.   With the 
blood  sucked from the village economy, the 
cities    are growing with their own attendant 
problems of   shims,   goondaism,   social   
and  political complications.   This is a lesson 
which we should  have  learnt  from    the    
countries which have gone in that direction. 
Unfortunately, we have not, and to my know-
ledge and belief, except saying some good 

words about agriculture, I do not see the good 
sentiments being practised, fake, for instance, 
the question of prices. If you take the prices of 
foodgrains at the time when the producer gets 
his harvest, they are stuck up at the lowest. 
The small farmer, the poor farmer has no 
power of retention; he has no control over the 
market His economy compels him to rush to 
the market and sell at a distress price. 

We say we have given support price. When 
is the support price given ? The medicine is 
administered after the patient is dead. After the 
poor and small farmers' produce is taken away 
from them due to the compulsions of 
economy, you say that the support price is 
given. This has been the history of support 
price. In Andhra Pradesh, last year, foodgrain 
producers not only did not get a fair price but 
in many areas there was no purchaser. In that 
connection I wrote to our revered Agriculture 
Minister, Babuji and to the Prime Minister that 
in this situation when there is no buyer, when 
your Food Corporation does not have the 
machinery to buy from all the small and poor 
farmers not to have these zones and to abolish 
these zones at least and that will at least bring 
a purchaser for the grains. They said that in the 
interests of procurement the zones cannot be 
abolished. Sir, I was not able to see the reason 
behind it. When we are self-sufficient, when 
you say that we have a bumper crop, what is 
the necessity of these artificial food zones as if 
this country is several countries ? If there is a 
deficit let us all suffer; if there is a surplus let 
us all enjoy it. We all know how these food 
zones are operating. They have only become a 
means of smuggling and black-marketing and 
to those officials who manage them, it is a 
welcome festival. 

Sir, take cotton, for example. In Andhra 
Pradesh, which was not a big cotton-producing 
State, our Agriculture Department supplied 
new seeds and asked the peasants to grow 
cotton. They took it up very well and in 
Gunlur district alone a few lakh acres of cotton 
alone was sown and a bumper crop came. 
What happened afterwards ? There was no 
buyer. They had invested thousands of rupees 
of money; they had brought loans. How could 
they repay them. 

SHRI DEORAO PATIL (Maharashtra) v 
For the production they were congratulated by 
the Minister ! 

SHRI R. NARASIMHA REDDY: My 
information is that, like this, in some other 
States like Punjab, Haryana and Maharashtra 
production of the cotton crop increased very 
well. But what is the position today ? This 
year they have all stopped growing cotton.    
Why ?     Who is responsible ?     Is 
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it not our bad planning and bad economy ? 
They could not get the price. We encouraged 
the poor peasant to grow cotton but when he 
could not get a buyer we did not go to his help. 
After a great agitation the Cotton Corporation 
of India was started— and for what purpose it 
was started, God alone knows. This was asked 
to purchase the cotton but the Finance Ministry 
gave it only about ten crores of rupees. What 
can be done with that ? A deferred payment 
system was introduced. Can the deferred 
payment system be accepted by all the 
creditors of the small and middle farmers ? 
Will they agree to it ? They will demand the 
payment. Therefore they gave it up and today 
we have to import cotton. We have produced 
about 70 to 75 lakh bales. But today we have 
once again to import cotton. See this 
fluctuation because of the non-implementation 
of our policy. 

In this connection, I would like to. read out 
to you the relevant portion of the Congress 
Working Committee's Resolution regarding 
this— 

"Next only to foodgrains, the policy in 
regard to production and distribution of 
textiles is of crucial importance to the 
masses. The two components of textile 
policy that have either been neglected or 
have proved ineffective in the past relate to 
eliminating speculative practices in regard to 
purchase of cotton on the one hand, and a 
check on the proliferation in the variety of 
textiles produced and that too increasingly 
of an elitist orientation, on the, other. 
Thanks to advances in the technology of 
cotton production, it is possible for us to 
produce adequate cotton to clothe our 
masses and to step up exports. Based on a 
remunerative price fixed for the grower, a 
range of minimum and maximum cotton 
prices for the mills should be worked out 
and... 

Please note. 
". . .enforced in order to eliminate un-

healthy and speculative practices in the 
supply of cotton to the mills. Procurement 
through public and co-operative agencies 
should be stepped up. Varieties of textiles 
should be drastically curtailed and ceiling 
prices for cloth fixed based on yarn count." 

This was on the 25th of May, 1974 and we 
are in 1976 now. How far has this been 
implemented ? Till now the price of cotton is 
not fixed. And by the time the price is fixed, 
the poor farmer would have sold away his 
cotton. And by the time it goes to the mills, 
the price is very much raised. Therefore they 
say that the cotton price is more and our cloth 
price is also more. On the one side, the 
consumer has to pay more price and on the 
other side, 

the producer gets very little; in between, the 
middleman gets the lion's share. This is the 
case in regard to foodgrains, this is the case in 
regard to cotton and this is the case in regard to 
all the other commodities that the agricultural 
sector produces. Unless we eliminate these 
middlemen who are sucking the blood both of 
the consumer and the producer, agricultural 
economy will not improve in this country. And 
if the agricultural economy does not improve, 
the whole economy of the country will once 
again get back to a stragnant stage, ana i need 
not tell you the effect of the agricultural 
economy on the industrial economy. All our 
thinkers have said—Mahatma Gandhi had 
said—that rural India lives in the villages, in 
India's seven lakh villages. What is happening 
to our seven lakh villages ? The only test is, if 
the agricultural sector is improving, the villages 
are improving. And there would not have been 
a migration of the population from the villages 
to the cities; on the other hand, there would be 
a migration from the cities to the villages. But 
even today, the village population is coming 
into the cities creating problems here and 
pauperisation there—pauperisation of the 
countryside and luxury in the cities. This is the 
position to which our economy has come to. 

Sir, it is a question of having your sights 
clear. It is no good merely saying that 
agriculture is good and it has to be developed. 
The whole planning and the whole thinking 
must concentrate on the development of 
agriculture. If only this had been done earlier 
even at (he time we achieved our freedom, we 
need not have gone to so many countries like 
the USA requesting them to give us grains. 
How many crores of rupees we have spent in 
foreign exchange for the purchase of 
foodgrains ! If only we had developed our 
agriculture, we need not have wasted so much 
of foreign exchange; we could have, on the 
other hand, earned more foreign exchange for 
this country. So this problem of prices takes us 
to the basic problem of the Indian rural 
economy. 

Finally, Sir, I would like to make just one 
simple suggestion which I think the Minister 
will appreciate. At least now, when you fix the 
prices, what is the difficulty in fixing the prices 
just after or before the sowing season ? Give 
the peasant, the grower, a confidence that his 
produce will be purchased. In this country we 
may not be able immediately to implement the 
crop insurance scheme; it ?s a huge country. 
The Government mast create enough 
machinery, whether through the co-operatives 
or otherwise, to give a confidence to the small 
and marginal farmers that their produce will 
get remunerative prices. Otherwise you all 
know about the rise in the cost of inputs. I need 
not repeat it. The fertiliser prices, the prices of 
pesticides, the prices of seeds, the cost of 
electricity, the 
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cost of diesel oil, everything has gone up. Over 
and above this, our State Governments in every 
State have not only increased the electricity 
charges but have increased the commercial 
crop taxes and the water cess also. All these 
burdens have increased. This is the situation. 
Therefore, please give confidence to the 
producer. If that is not done, what happened in 
cotton is going to happen in other commodities. 
Today in my area where paddy is grown, not 
under irrigation from projects but from wells 
and small tanks, people are giving up paddy 
and are going in for other crops. This is bound 
to happen because our economy does not 
assure them of a remunerative price. Unless 
this outlook, this attitude—what is more 
important is the attitude, not the details—is re-
vised by the Government, unless our sights are 
clear, the sights towards the seven lakh villages 
where rural India lives, our economy will not 
prosper. I am sure our Agriculture Minister and 
our experienced Mr. Shinde will note this and 
do their best in this matter.   Thank you. 

SHRIMATI AMARIIT KAUR 
(Punjab) : Mr. Deputy Chairman, Sir, the hon. 
Member who has moved this Resolution has 
made several interesting points regarding some 
basic difficulties our agriculturist has had to 
face in the past and is still facing today. I 
would like to make a few observations on 
some of the points put forward by the hon. 
Member. 

Fixing of the price for agricultural produce 
today is left totally in the hands of the 
Agricultural Prices Commission, whose 
members are eminent economists only and 
take  advice  from  a panel  of 21   farmers and 
four MPs. before making their financial 
decision regarding the prices of farm produce.   
It was on the 20th April this year that  one  
farmer  was  inducted  into     the APC.    
Farmers are happy at   this   slight concession 
given   to   them,    though    they would very 
much have liked further inclusion of two more 
practical farmers   from States   contributing   
the   maximum   to   the Central  pool and 
more so, some eminent Vice-Chancellors of   
agricultural    universities of  Ihis country.    I 
strongly feel  that until this is done, there will 
never    be a proper   balance  in  the  price  
structure  of agricultural  produce where  the     
producer and the consumer can live in     
harmony. The question    is how does the APC 
come to its price conclusions ?   We are told 
that the APC goes into the total price structure 
of the farmer's inputs.   I have often wondered 
if the APC has ever considered that the total 
input of the future crop is taken from the 
output of the present crop and is to be assessed 
along with other inputs in the present crop.    
The other consideration is   whether   any  
economical   assessment  is made of the 
amount of effort and energy hours put in by a 
farmer in ratio to pro- 

portionate effort and energy hours put in for 
the production of industrial goods.    If the 
APC does take these two aspects within the 
scope of inputs of the farmer, then why is this 
poor farmer always in debt ? We find the 
farmer constantly taking loans from banks at 
extremely high rates of interest—may be the 
APC leaves no scope in its quoted price of 
grains for improvement of  the farmer's  living 
condition or the improvement of his farm for 
progressive production.   The farmers   cannot 
remain stagnant, though APC prices    some-
times force him to do so.   So, we see him 
taking bank loans with crippling rates    of 
interest  to   buy  seed,   fertiliser,  loans  for 
labour wages, for the sinking of tube-wells, 
buy   motors,   pumps,    engines,     thrashers, 
tractors and  all their  various  implements, and 
loans even to run his household, even though 
the money is meant for some other purpose. 
He accumulates such huge debts with   the 
bank,   thinking   he   will   pay     it back after 
the sale of his crop; but all he manages  to do 
is to pay off the interest of  the  loan  he   has 
taken.     The  farmer is now in a vicious grip. 
He stands to lose his land and go to jail. 
These bank loans which were good schemes 
and were supposed to put the poor farmer on 
his feet are now putting him behind bars and 
auctioning his land.    Now we see  these 
farmers get into  a  void  of  recurring debts. 
They  in a way become slaves to    the    bank 
just because they had that laudable    idea    of 
becoming progressive farmers and wanted to 
uphold the policy of 'Grow More Food'. This, 
Sir, is another aspect of "rural indebtedness" 
which touches, this time the grower and    the 
producer.    There    is    either something 
drastically  wrong with the implementation of 
these schemes, or else the prices of inputs and 
interest rates have gone so high  that the 
agriculturists are unable to pay back. 

The question arises as to what help does 
this indebted grower and producer wani from 
the Government ? He wants psycho logical 
encouragement and incentive foi greater 
production. Because he is a simple and mostly 
an uneducated person, he want; plans that are 
simple so that he can understand them. He 
wants the assurance fha his toil in sweat and 
blood will be appre ciated and that the 
production of his labou will be paid in 
remunerative prices. Ht just wants to be 
known as a land owne and not as a Kulak or a 
landlord just be cause he holds maximum land 
within th< ceiling limit. If he holds less then 
bi wants to spend his hard earned money tc 
buy a few more hectares within the limi to 
improve his lot. He wants to be judget by his 
performance in the field. He want that the 
Government should help him ti mechanise his 
farm so that he can contri bute handsomely to 
the Grow More Foe Campaign. He complains 
that the price of tractors, implements and 
spare part have  increased   90  to   115   per 
cent  fror 
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1970 to 1975. He claims that he would not 
dare take a bank loan because the bank rate of 
interest has also gone up from 9i per cent in 
1970 to even 18 per cent in 1976. The farmer 
had noted that the Finance Ministry had 
manoeuvred a concession on items used in 
tractors bringing down the total price a full one 
per cent as against items such as T.V. sets, 
water coolers, etc., which had at the same time 
been brought down 5 to 35 per cent. The 
farmer has been wondering ever since what 
yardstick was being used by the Finance 
Ministry to measure priorities in the field of 
necessities. 

The farmer agree that the margin between 
the purchase and the sale price of his produce 
should be reduced to 15 per cent, because he is 
always blamed by the non-agriculturist 
consumer for being responsible for the high 
prices in foodgrains and becoming rich at their 
expense. This misunderstanding in the mind of 
the city consumer has led to the habit of 
fleecing the poor uneducated farmer when he 
goes to town to buy his daily necessities. 

There is a general agreement amongst the 
farmers that the land revenue charged by the 
Government is generally fair and nominal and 
that their paying of it gives them a sense of 
participation and confirms by the Government 
the ownership of lands in their names. The 
only thing they ask is that the total land 
revenue of an entire village be handed over 
directly into the bank account of the Panchayat 
for the improvement of the village itself. I 
agree with the hon. Member that the electricity 
and water charges have increased too much in 
the last five years, the increase has been to the 
tune of over 70 per cent. The farmers feel that 
the reduction in fertiliser prices was so small 
that they are still unable to put in the optimum 
doses that should be put into their crops, 
thereby creating less production. 

The hon. Member has made a mention of 
concession that should be  given to the poor   
and  middle  level   farmers.   I   agree that all 
small and marginal farmers must be given 
priority in all development schemes. I know it 
for a fact    that    these    small and marginal 
farmers are being helped tremendously by State 
Governments through agencies created 
exclusively for them. Here I  would  like to  
suggest that small     and marginal farmers 
should not only be judged by   the   
measurement  of   lands   they   hold, but also 
by the quality and the productive capacity of the 
land  itself.   For instance, a fully irrigated three 
hectares of land can produce in a year the total 
annual production of seven or more hectares of 
land in dry   farming   areas   and   during   
times     of drought, even more so. Now the 
three hec- ] tare-owners have been brought 
because  of their small holding under the 
category of marginal  farmers.   Therefore,  I  
feel  that ' 

farmers in totally dry areas should also be 
brought under the category of marginal 
farmers and should be given developmental 
aid just as the present marginal farmers are 
given. 

The hon. Member, by moving this Reso-
lution, has highlighted some of the major 
problems faced by our farmers today and we 
all share these views and ideas generally. 

Thank you. 
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A review of Ihe price trends by the Ministry 
of Industry shows that the manufacturers have 
not kept pace with the downward trend. 
Whereas the fall in the prices of food articles 
during the calendar year 1975 has been 11.2 
per cent.and that of industrial raw materials 
20.6 per cent, the drop in the prices of 
manufactures was only 1.4 per cent. Sir, if this 
imbalance is not rectified, the terms of trade 
between agriculture and industry may be upset. 
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In the United Nations Conference on Trade 
and Development Mr. V. P. Singh, Deputy 
Commerce Minister said : in the meeting of 
third world countries at Dakar that an index 
for raw materials prices and finished goods 
prices should be worked out with a view to 
have a link between the two in which the  raw  
materials will get 
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THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA) : Mr. Khurshed Alain Khan, 
would you insist on speaking at this stage or  . 
. . ? 

SHRI ANNASAH1B P. SHINDE: Mr. 
Vice-Chairman, Sir, I have been listening to a 
very interesting debate, and not only 
interesting but important from the point of 
view of the country's economy. I think all of 
us are thankful to Shri Indradeep Sinha, one of 
our colleagues in this House, who has brought 
forward this Resolution for discussion. And 
we could see how wide has been the interest of 
the hon. Members in this subject. At the 
outset, 1 must say and I must admit, Sir, that 
the subjects covered by the Resolution are so 
wide-ranging—they concern the Commerce 
Ministry, they concern the Finance Ministry, 
and they concern the Planning Commission—
that it is a very difficult job to cover all of 
them.   All the same  ... 

SHRI SHYAM LAL YADAV : Basically 
they concern us. 

SHRI ANNASAHIB P. SHINDE :    All 
the same, I would try to be brief and at the 
same time cover as many points as possible. 
Sir, the very fact that such a large number of 
Members from all sides of the House very 
vehemently pleased the cause of the farmers is 
a very good sign for the country. And I don't 
think the farmer's cause will suffer because of 
lack of support on the floor of the House. That 
is what I could understand from the trend of 
the debate. But, Sir, I would like to dispel one 
impression at the outset. I fhink the hon. 
Members will agree with me and I am not 
suggesting that there is no scope for 
improvement in the Government's policies. In 
fact, it should be a continuous exercise, it 
should be a constant effort on the part of the 
Government of India to make an assessment to 
find out what has gone wrong, and give the 
necessary directions which need to be 
considered and all that.    I would like to 
submit for 
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the consideration of the House and the hon. 
Members that to my mind, basically, the 
direction which is given by the Government 
of India and my Ministry to the agricultural 
policy is in the right direction. And I say that 
there are two yardsticks for it. First of all, the 
agricultural production is continuously going 
up. Had the Government's policy been 
basically wrong, this would not have 
happened ... 

SHRI  KALP NATH  RAI :   Rains also 
helped. 

SHRI ANNASAHIB P. SHINDE :    Sir. 
.he should not interrupt me.   I    have    so 
many arguments.    In   1964-65,  there were 
good rains.    In  1971-72,  there were good 
rains.    But the position was not easy. So, I 
don't think he should interrupt me. Just as I 
listened to him attentively,  he should be 
generous to   listen   to   me.   Sir,    the point I 
was making is about the   Government's 
policy.   I have considered this position, as I 
have said.   In the Government's policy, an 
improvement can be made and necessary 
correctives can be provided from time to time.   
I have considered that position.   But after 
making that submission, I am raising this 
point   that   basically   the direction of the  
Government's    policy    is right, and the 
thrust of the policy is right, and that is why the 
agriculture production is coming up.    It  is a 
very  difficult  and complex subject.   And the 
fact that agriculture production is coming up 
shows that the  Government's  policy  
formulation and support    to   agriculture    
production    programmes is basically sound. 
Sir,  the other  important  aspect is  that 

whatever other steps that have been taken during  
the last  few  months  go to show that we can 
succeed even under the present broad framework 
of the policies   to   have stability in prices.   This 
again is a    great achievement.   And    if   the     
Government policies had not been in the right 
direction there would have been neither the 
continuous growth   of    agricultural    
production over a long period nor stability in 
prices. These two are basically    very    
important from the point of view of the    
country's economy.    We could never have  
achieved all that had the Government's policy 
been basically wrong.    Now,  Sir,  I would like 
to add one more point before I go    into some   
other   details.    The    Government's policy in 
one direction is very clear.    For instance, during 
the last five, seven, eight or ten years 
Government has been putting up or establishing 
a number of public sector   organisations.    First    
of all, a decade earlier the  Food   Corporation  
was  set up and  the intention was that   in   
foodgrain trade the public sector organisation 
like the Food Corporation should have a 
commanding1 voice  or a commanding role to 
play and  gradually over a period we  are now in 
a position to say that the Food Corporation today 
is in a position    to   play    a very  important  
role.    Now,  Sir,  I would just appeal to the 
good sense of the hon. 

Members and ask, in spite of all the criticism, 
suppose the Food Corporation would not have 
been in the market this year or the State 
Government agencies would not have been in 
the market, what would have happened to 
wheat prices ? The prices would have perhaps 
slumped to Rs. 80 or Rs. 85 per quintal. Even 
today in spite of large-scale operations, support 
prices and procurement prices the prices went 
down in certain parts. Had these public sector 
organisations not been there what would have 
happened ? Literally thousands of crores of 
rupees have been pumped in in the largest ever 
operation carried on in the history of this 
country. If this were not done, I think the 
farmers' cause would have suffered an 
incalculable harm. Therefore, the importance 
of the activities of the public sector 
organisations has to be appreciated. 
Then, Sir, I can understand that the Jute 

Corporation or the    Cotton    Corporation have 
not succeeded to that extent as the Food 
Corporation in expanding their activities but 
the    organisations   have    been created.   Now, 
it is for us to see how these organisations  can 
be  purposefully used to support  the cause  of 
the fanners, at the same  time, encouraging 
production    and providing necessary raw 
materials  to  our jute and textile industries. 
Therefore, the point I was making is that 
basically, be it the National Seeds Corporation 
or    other State agencies or    even the    co-
operative MARKFED, they are playing a very 
important role and the Government's endeavour 
in times    to    come   would    be    to strengthen 
these organisations and remove drawbacks and 
weaknesses in these organisations and see that 
these organisations are in a position to play a 
very important role in     the     field  of     trade 
of agricultural commodities. 

Sir,  after making  these  observations,  I 
would like to come to certain specific issues 
raised   by   the   hon. Members.    Now  the 
hon. Member,  Shri  Indradeep  Sinha,  has 
raised the specific issue of reduction in the 
margin between purchase and sale price of 
agricultural   commodities to   15   per  cent. If 
this is feasible or possible, I    have    no 
objection    in    principle.    But    the    ques-
tion   is,   is   it   possible ?    Now   I would like 
to    cite    an    instance.    These    facts have 
been mentioned in    the    House    a number of 
times and I have requested hon. Members   to 
make suggestions    wherever there  is  scope 
for reducing the cost _ of incidentals for 
procurement or distribution. Now, take the case 
of wheat because there is no time for me to go 
into the details of all the commodities.    I will 
only specifically deal with the case of wheat. 
I can tell hon. Members that as far as the over-
head expenditure of the Food Corporation is 
concerned, it is less than Rs. 2 or Rs. 2i.   It is 
not more than that.   But eveh then    the total 
margin within which    the Food Corporation 
has to operate is much 
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highei.   The difference between (he    pur-
chase price   and   the   procurement   price 
including incidentals  comes  to  Rs.   17.57. J 
can go into the details but 1 do not think there 
is any need for   it.    Most   of   these 
constitute      the    mundi     charges,    labour 
charges,    purchase   tax    that   the    State  
Government    charges,    temporary   storage 
charges, forward internal bank commission, 
entry   charges,   octroi,     depreciation,    etc. 
Then, Sir, distribution incidentals of wheat 
are freight, interest,   transit   and   storage 
loss, storage charges, handling charges and 
administrative  overheads,   which   come   to 
Rs.  14.  So, if we lake into consideration 
these two factors alone, the per    quintal 
expenditure comes to R&.  31   by the  time 
wheat is brought to the consuming centre. But  
we  are  not  bringing wheat  to  Delhi alone.    
We  are    taking it    to    Mizoram, Lahaul  
and Spiti,   Jammu  and    Kashmir, Kerala   
and other  places.   We    distribute wheat at 
the same prices to all the State Government 
and we purchase it at the rate of Rs.  105 per 
quintal and issue it to the State Governments 
at Rs. 125 per quintal. Actually the cost is 
much higher than that. Actually the 
Government of India incurs a loss on that 
account in the interests of consumers.   I 
would appeal to the good sense of hon. 
Members—whoever is interested in having 
these  figures,   I   am  prepared     to furnish 
this information—and request them to  make 
their  suggestions  to  me  in  this regard. And 
if there is any scope, the Government of 
India, I can assure the    hon. Members,  will,  
in right earnest,  go    into these matters and 
try to see that if there are    reasonable      
suggestions,    they    are implemented.   We 
shall seriously try to implement them. So far 
the exercise of the State Governments has 
been that the State Governments    also feel    
that    these   are reasonable   margins     
because   in   many cases    the    State    
Government    agencies also   operate   
instead   of   the   Food Corporation.    Take    
the    case   of   Haryana. In   Haryana       
Food    Corporation    does not   operate.   
Even   if   there   is a   State Government    
agency    operating,  it     also ihcurs the same    
expenditure.   Therefore, whether  it  is the 
Food    Corporation    or whether it is any 
other agency, there is no difference.    If the  
Food  Corporation  had been really incurring 
more expenditure than the State agency,  then    
one  could    have understood it.   All    that   I    
am   putting before the    House,    Sir, is   the     
general assumption that we agree with the 
principle that between the    purchase and    
procurement price and the issue price to the 
consumer, the difference should be as reason-
able  as    possible.    In   fact,     today,    the 
Government of India    is spending    more 
than 200 crores of rupees by way of subsidy 
in order to protect the interests of the 
consumers and to see that the foodgrains are 
issued  at a reasonable level  of price to the 
consumer. Therefore, the consumers' interest 
is nearest to our heart.    As far as the 
intentions are concerned, neither Shri 

Indradeep Sinha nor anybody on this side of 
the House or myself would have any 
difference of opinion. 

Then, I would take you to the extreme case 
of potatoes. In the case of potatoes, recently, 
NAFED, one of our national organisations, has 
been purchasing potatoes. They purchase it 
and also export and sell it in the internal 
market also. We know that per quintal 
expenditure almost comes to Rs. 40. That 
means even where the potato is purchased at 
Rs. 45 a quintal or Rs. 50 a quintal or Rs. 60 a 
quintal, the expenditure comes to Rs. 40 a 
quintal. Then this does not include shortages 
and spoilage because shortage occurs when 
moisture percentage comes down after the 
potatoes are purchased because they are 
purchased immediately in the post-harvest 
period and if they are carried and put in the 
cold storage and then they are brought to the 
markets, there is some shortage and spoilage 
because of loss of moisture content etc. Even 
excluding this, still there is some loss. 
Therefore, to think of having a difference of 
15 per cent only in the purchase price and the 
selling price, 1 do not think, will be quite 
realistic. What I would have to do is to see that 
the difference is as minimum as possible. If at 
any level, inefficiency is involved, then our 
effort should be to see that inefficiency is not 
allowed to increase the expenditure on 
overheads. But, broadly, I can say that in the 
case of agricultural commodities, as far as the 
foodgrains are concerned, the Government of 
India is also interested in protecting the 
consumers' interests and we shall see that the 
difference is kept at the minimum. As far as 
perishable commodities are concerned, the 
same yardstick cannot be applied. In case of 
perishable commodities, perhaps, the margin 
is likely to be much higher. 

Then, Sir, I would like to touch upon the 
other point raised by Shri Indradeep Sinha and 
others, about the levy, like rates of land 
revenue, water rates, electricity charges) etc. 
from the small and marginal farmers on the 
commercial crops. Many thinkers in this 
country—the Planning Commission, thinkers 
and economists— have been of the view that 
agriculture is not taxed. There is no income-
tax on agriculture. That is number one. 
Secondly, in many of our projects, take the 
case of irrigation systems, in this country, the 
hon. Members will be shocked to hear that we 
have invested thousands of crores of rupees in 
the irrigation systems, for building up 
irrigation because if the country is to ensure 
against shortages, I think we will have to do it; 
in fact, it is even included in the 20-point 
programme. Now we find, i'n Maharashtra, the 
return on this invest, ment is 3 per cent, which 
is the highest ir the country. In Gujarat, it is 2 
per cent o slightly less. In U.P., after the 
increase o rates, it is nearly 2 per cent and in 
th< rest of the States, Sir, by and large, ever 
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which there cannot be any dispute.    This is in 
regard to giving some priority to the small and the 
marginal farmers as far as marketing operations 
are    concerned.    We have to see whether this 
could be done in some way.   By and large, we 
are interested in mopping up all the surplus.   If 
there is a  producer,   a  relatively   big farmer,   
and if we  do not purchase the surplus  food-
grains from him, he will have a tendency to 
indulge in profiteering.    He will    take 
advantage of the situation and indulge in 
blackmarketing and so on.     Therefore,  it will 
not be in the interest of the country if  we  do not 
mop  up  the  surplus  food-grains   with  such  
farmers.   As    far     as marketing  operations  are  
concerned,     we have an open mind.    We 
welcome suggestions from the hon. Members on 
how the small  and the  marginal farmers could  
be helped in regard to marketing.    We have an 
open mind on this.    We are prepared to  accept  
any  suggestions  from  the  hon. Members.    We 
are prepared to accept any precise  suggestions  
which  the  hon.  Members would like to make in 
regard to improving the marketing structure. 

SHRI DEORAO  PATIL :   What    about 
cotton and jute ? 

SHRI ANNASAHIB P. SHINDE : In regard 
to cotton and jute, my difficulty is that they are 
dealt with by the Commerce Ministry. The 
prices are also fixed by them. But Sir, as a 
Ministry dealing with the production aspect, I 
can only tell the hon. Members that if marketing 
operations are affected, production is also 
affected. Therefore, our interest is to see that 
necessary marketing support is extended to 
agricultural operations. We also take up the 
cause of the farmers with the other Ministries to 
see that they are properly paid for their produce. 

Take, for example, the question of tractor 
prices. Some of the hon. Members have raised 
the question of tractor prices. On this, we have 
been having some correspondence with the 
Finance Ministry. Naturally, the decision rests 
with them. My senior colleague, Shri Jagjivan 
Ram, and even myself, have been discussing 
this question with the Finance Ministry for the 
past 12 months. We have not succeeded so far 
in convincing the Finance Ministry. But I 
would inform the hon. Members that we will 
again take it up with the Finance Ministry and 
with their support, perhaps, we may succeed in 
arriving at some decision. 
5  P.M. SHRI KALP NATH RAI : Fertilisers ? 
SHRI  ANNASAHIB  P.    SHINDE :     I 
think we have done quite a lot for fertilisers. 

THE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA) : Mr. Shinde, how much 
time would you like to take ? 

IShri Annasahib P. Shindel the  
maintenance   and   the   operational  ex-
penditure is not recovered.    1 am talking of 
return on direct investment.     Suppose, in an 
industry, we make an investment; we make  
investment  in  a productive project. Now there 
are certain norms of calculating the return.     
Even the norms which have been  prescribed 
by  the  Irrigation Department and the 
Planning Commission are very modest.    The   
Irrigation   Department   and the Planning 
Commission expect a return of 5i per cent only 
on the irrigation investments.    Now, the rate 
of interest is very much higher.    The return 
expected is only 5i per cent.    Well, we are not 
in a position to get even two or three per cent 
return on the investments made in irrigation. 
What is its impact ?    Its impact is    that those 
who get the irrigation water are benefited.    
But in this country, only 22 or 24 per cent of 
the area is irrigated  and  the rest of the area is 
not irrigated.    Perhaps, if  all   our  water  
resources  are   harnessed during the next two 
decades, 50 or 60 per cent of the area would be 
irrigated.    But if resources are generated, the 
people who are having dry lands are benefited    
more. But   because  the  resources  are   not  
being generated  and the  resources  are  not 
adequate to establish  additional  projects,  less 
return from the existing projects means that 
the   people   who  have   irrigation   facilities 
become a privileged class.    Those who are 
supposed to get the benefits by the estab-
lishment of the additional projects, are not able 
to get the benefits.    The benefits are delayed.    
This is because we are not in a position to get 
an adequate return.    This point has been 
repeatedly discussed in the national forums.   
A number of times, Government of India have 
made public declarations on this and 1 think 
the hon. Members should be in a position to 
understand this. 
Then, I would touch upon only one more 

point.    This is in regard to land revenue. What 
is the position in regard to land revenue in this 
country ?    The land revenue rates   were   fixed   
half   a   century   earlier. Of course, in some 
cases,  some  improvement has been made.    
But what is the land revenue rate today ?    It is 
Rs. 4 or Rs. 5 per acre.    I think even in regard 
to irrigated lands, there are    differences.    
There is a need to bring it up.    I agree that the 
interests  of  the  small   and   the     marginal 
farmers should be protected.    But generally,   
when   we   go   into   these   matters,   we find 
that there is really a considerable scope for 
raising resources in the inte est of the 
development of the country and in the interest 
of the development of agriculture and other 
sectors of the economy.    Therefore, when  we  
make  general  propositions     for lowering  
these  rates  etc.,   we  should  take this   into  
account.   I   do   not   think   Shri Indradeep 
Sinha is on a very sound footing so far as these 
matters are concerned. Then,   Sir,   there  is   
another  point     on 
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SHRI ANNASAH1B P. SHINDE : Better il 
vim allow me to sit down. It is a very wide 
subject and perhaps 1 cannot do justice to 
the subject. Iseder if I finish it now because 
othc:wise it will talc :. Only one or two 
minutes more 1 will take. 1 wouU iikc to 
make only two observations. Take-over of 
wholesale trade or national,- i of jute, 
textiles and sugar are very v.'.iv
 subjects and with ..il the hurni- niy   
command  1  woulei  submit  I'oi 
consideration   of   lion.   Members   that try  
is ualiscd would not be collect.    1 do not 
thnk it i> Mich a simple solution. 

SHRI  KALP NATH RAI :  Wha1   id. u 
sugar industry '.' 

SHRI ANNASAH1B \DH : Even 
sugar industry, there are many ad- 

tninistrative,   Una >nal     an 
I 
other problems. 

SHRI  KALP  NATH,  RAI.   Promises? 
SHRI ANNASAHIB P. SHINDE: Gov 

eraan a  responsibility  to see     that 
promises il do . no)    i any harm to 

the economy as a whole.    So we  have  to 
consider these  prob   a carefully and alter 
considering, alter weigh ing all the pros and 
cons Government  Eai to   come   tp  a  
conclusion.    I   think     thi' point  has   
l»eeii   replied  on   a   number    o occasions 
by  Mr.  Shah  Nawaz Khan others.     
Therefore,  I would like to make a  broad  
submission  that  as  far    as    my Ministry   
is   concerned,   1   appreciate     the 
sympathy and support of the hon. Members, 
lion.   Members  should  be  happy that with 
the co-operation of the  Indian farm ers who 
are a very hard-working comtnu nity—who 
labour da.)   in ami day out—the tits   that   
we   are   getting  are   very  encouraging.    
With the co-operation and in  I   lion.  
Members we shall continue to make 
progress and  further advan 

ulture so that this conn 
try becomes a first-rate power in times t< 
tome. 

[HE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA): Now that it is one roinute 
past live, we can go over to the next item.    
Mr. Bhupesh Gupta. 

[The Vice-Chairman    (Shri  V.  B. Raju) 
in the Chair.] 

HALF AN HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER 

TO STARRED QUESTION NO. 35 
GIVEN ON HTH AUGUST. 1976 RE-
GARDING REDEVELOPMENT OF 
CHAWRI BAZAR AREA IN DELHI 

SHRI       BHUPESH      GUPTA      (West 
Bengal) :  Sir. I rise  to raise a discussion 6-
670 RSS/76 

on the resettlement and redevelopment of the 
Chawri Bazar area not exactly with die same 
feci ing with which 1 visited that area 
immediately after the so called scheme _d by 
the Delhi Municipal Corporation on May 
27th this year because, Since then—between 
that time and now—  things have somewhat 
seemed io have improved in the thinking of 
the authorities concerned. Nevertheles, the 
issue is one ..inch calls for consideration by 
Parliament. 

Sir, we are discussing the redevelopment not 
of any area but of Shahjahanabad, the in this 
Oicat city of our past heritage—our heritage, 
our way of life and the traditions of our 
freedom struggle. I think I would b- well-
advised to begin the ion by referring to the 
House what Prime Minister Indira Gandhi 
said in her message to the UN Conference on 
Human Settlement held in Vancouver, 
Canada : 

"Cities are losing their personalities A 
closed-in atmosphere of high-rise 
buildings causes complex social and psy-
chological problems. We must preserve 
what we inherit from the past and prolong 
the  life of  what we  build..." 

Coming   to   Shahjahanabad   City,      Prime 
Minister Indira Gandhi sent a message once 

    on  die  redevelopment of the 
halijahanabad   area   last   year.    In      that 

message she said :— 
"Shahjahanabad is a unique mixture ol 

beauty and squaloi . . . Yet the Walled 
City remains the repository of much thai 
is line in the artistic and social life ol our 
people." 

"the ;lien adopted a lecommen 
la!ion in 'inch it was said : "The problem' of 
redevelopment of Shahjahanabad shoult 

n from human and sociological pers 
pective...   and   ...   that  in   the     overal 

  b   to  redevelopment of the     City 
putting it down would be wrong." Now, Sir 

I also speak in the same spirit. The Prime 
Llent   words   in   this   matte 

• us Ihe guidelines for our approacl 
men! of the historic city o 
Shahjahanabad and Chawri Bazar in parti 
cular. Sir, I am for retaining the culture 
herita] i   the same  time,  adding t 
the majesty that has been bequeathed to u 
from the bygone days. What is importan for 
us is t" find ways and means of blend ight   
perspective   of  future   wit 

cellence of our great culture of th 
past, 

Now   about   the  area.     This   is  an   are 
(rich recalls to mind the historic contribu 

tion.    This  is an area where  Hindus ani 
Muslims   have   lived   in     refeshingly     fir 

Hindu-Muslim brotherhood in the days   i 


